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Persons held at Delhi Airport travel.
ling on fake Passports

3797. SHRI BHEEKHABHAI. Will
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the number of persons held so
far at Delhi Airport while travelling
on fake Indian Passportg during the
current year;

(b) the detailg thereof;

(c¢) the action taken against the
persong who supplied these fake pass-
ports; and

(d) the pnumber of such incidents
occured alongwith the dates?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) to (d) No person has. so
far, been held at Delhi airport while
travelling on a faka Indian Passport
during the current year.
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Dislocation of Train Service at Tri-
vandrum Central

3799. SHRI B. K. NAIR: Wil the
Minister of RAILWAYS be pleased
to state:

(a) the circumstances that led to
serious dislocation of train movement
at Trivendrum Central Station on the
29th April. 1980;

(b) whether on the 30th April,
1980 emergency was declared and
imposed at Trivendrum Central and
some other stations;

(c) if so, the details concerning
the some and its operators;

(d) the details regarding the puni-
tive procedings adopted against cer-
tain office bearers of a particular
trade union of Railway employees in
this connection; and

(e) whether he proposes to order
an inquiry into the whole develop-
ment and also to withdraw the pro-
ceedings aganist the employees?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) On 29-4-1980
an individual was stopped by a
Rakshak on duty while the former
was riding a scooter on Platform No.
1 of the Trivendrum Central Station.
The Rakshak’s insistence to know the
identity etc. of the scooter rider, who
later on turned out to be a booking
clerk of Trivendrum Central railway
station, resulted in a scuffle between





